163 Wnritten Answérs

(c) Import of steel 18 generally
made from Japan USSR, Yugoslavia
Bulgaria, Hungary, Rumania, Austria
Czechoslavakia Poland, Be gtum Hol-
land Germany East and West, UK
USA depending upon availability or
nght type of material at competitive
prices and foreign exchange,

(d) The cost depends upon source
of immport, quality and varies from
item to iuem Payment 1s made
through irrevocable letter of credit
payable at site for 100 per cent value
unless there 1s credit agreement with
the country of origin for import ot
steel Payment 1s made against evi
dence of shipment and other necessary
documents wviz negotiable Bill of
landing test certificate 1nvoice certs
ficate of omgin etc

Rehabilitation and compensation pro-
vided to evacuated persons of Central
Proot Establishment Area at Itars:

52 SHRI BIRFNDER SINGH RAO
SHRI MUKHIIAR SINGIH
MALIK

Will the Mimiste: of DRFENCE he
pleased to state

(a) the safety measures adopted m
the (entral Prool Range at Itarsi

(b) the number of villages and their
inhabitants that had to be evacuated
to build the Range and the alternate
habitation and compensation provided
to them and

(¢) whether all of them have not
been rehabilitated so fai and the
reasons therefor and when the same
would be rehabilitated”?

THE MINISTER OF STATE (DEF-
ENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA) (a) (i)
The firing lanes inside the Range have
been so sited as to obviale any danger
to the hife and property of ctvillan

population and villages outside the
Range perimeter.

FEBRUARY 22, 1973

Written Answers 164

(i) The entire nrea of the Range at
Itarsi has been notiied as & Prohibited
Area under the Fie @ Firing and Artl-
lery Practice Act of 1938

() To safeguard agamst fire fire
fighting equipment and trained crew
has been provided to the establish-
ment

(1v) Notification restricting the flight
of air crafts below 12000 ft over the
range 15 under 1ssue by Director
General Civil Aviation New Delh

(b) and (¢) In all 29 wvillages with
a total population oif 6297 (1145 fam
lics) were affecled The respons bility
for rehabtlitation of the uprooted per
<ons devolves on the Stale Government
ot Madhya Pradesh A sum of Rs 10
Inkhs has been paid 1o the State Gov-
crnment by the Central Government
for this purpose Bewudes this the
uprooted persons were al owed to dis
mantle and remove the structures of
the houses vacated by them 1in the
Range ai1ea ai 10 per (ent of the
acquisiilion cost The Central Proof
Lstablishment has alsoe opened an
avenue of employment for the local
and uprooted persons and ahout 165
persons belonging t{o the local areas
have so far been emploved in the
Establishment

Central Arms Proof Establishments

563 SHRI BIRENDRA SINGH RAO
SHRI MUKHTIAR SINGH
MALIK

Will the Minister of DEFENCE be
pleased {o state

(a) the number, names and location
of various test houses for arms made
n India,

(b) the existing ocapacity in those
Central Arms Proof Establishments,
and

(c) the steps proposed to sugment
the same?
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THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA): (a)
There are 10 proof establishments to
cater to the proofing of arms and am-
munition for the Detence forces.
Their names ang locations are given
below:—

(i) Long Proof Range, Khamaria.

(ii) Central Proof Establishment,
Itarsi.

(iif) Inspectorate of Armaments,
Kirkee.

(iv) Inspectoraie of Armaments,
Chanda,

(v) Inspectorate of Armaments.
Avad.

(vi) Inspectorate of Armaments,
Varangaon,

{vii) Inspectorate of Armaments,
Kanpur.

(vii) Inspectorate of Armaments,
Trichinapull,

(ix) Inspectorale of Armaments,

Ichapur.

(x) Proof and Experimental Es-
tablishment, Balasore

Proof Houses for testing of civil
arms manufactured by the trade firms
in India are functiorung in the follow-
ing establishments-—

(i) Inspectorate of Armaments,
Ishapore.

(ii) Inspectorate of Armaments,
Kanpur,

(iii) Inspectorate of Armaments,

Khamaria.

(iv) Controllerate of Inspection
(Ammunition) Kirkee,

(b) It will not be in the publie
interest to disclose this information.

(¢) The augmentation of proofing
facilities is done whenever and wher-
ever necessary.
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Site for Naval Boys’' Centre in Orissa

564. SHRI ARJUN SETHI: Will the

Minister of DEFENCE be pleased to
state:

(a) whether the site for the proposed
Naval Boys’ Centre in Orissa State
has been selected in the meantime;

(b) if not, the difficulties for an
early selection thereof; and

(c) the places in Orissa whieh are
under review of the Government along
with Paradeep?

THE MINISTER OF DEFENCE

(SHRI JAGJIVAN RAM): (a) No,
Sir.

{b) and (c). Various sites including
that of CHILKA LAKE and PARA-
DEEP in ORISSA are under conside-
ration for the Boys Training Estah
lishment and the pros and cons of
these are under examination.

Expansion of Rourkela Steel Plant

565. SHRI ARJUN SETHI: Will the
Minister of STEEL AND MINES be
pleased to state;

(a) whether there is any proposal
for the expansion of the present capa-
city of Rourkela Steel Plant; and

(b) if so, the broad outlines thereof
and if not, the difficulties therefor?

THE DEPUTY MINISTrx IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUBODH HANSDA): (a) and
(b). The feasibility of expansion of
the Rourkela Steel Plant beyond 1.8
million tonnes ingot steel capacily per
annum jis under examination,





